i)
i)

V. Total Tamover - OTC QUVQAYED
V. SECOMDARY MARKET TURKOVER - STOCK ERCTHEES

b
i}

SECOMDARY MARKET TURROVER - OTC

Format - PDR Il Return
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(Rs. in crores) [ Curmdative figures

[patedGon securities  [5uate Gowt. securities |  T-billz fChe |

PRIMARY MARMET
HEW SUBSCRIPTIONS

6idding commitment®

HA

Bids Tendered™

Non-Ccompetive bids

Bids Accepted [ A)

SuccEss Ratio

WA

H.A

TOTAL = MapH(B)

Amount offaned Sor e reritiog

WA

amount of underyriting accepted by R8I

A

Amount of devol vimnt

HA

A

Unedi rurriting fes niscafued

CUTRIGHT (including 0MO)

Purchases

Sales

TOTAL QUTRIGHT TORNOVER (4)

Of whicth deals done with non-HOF members--
Purchases

sales

REPURCHASE AGREEMENTS
Repo (both legs)

Rererse Repa {bath lege}
TOTAL REPOS TURNOVER {8}

Putthates

Salas

Totat (v5)

TOTAL SECORDARY MARKE T TURMOVER (Vwbt)

L

TOTAL TURNOVER (14916)

] |
*In ¢ase of Dated Gowemiment Securities, bidding commitment is total underyriting allotment (WMUCHA0U)
* Incdudes applications made under tap ssues (nommially applicable 1o State Loans)
TURNOVERIN EQUITY SHARES AND EQNTY TIRRED PO TOAL FORDOWETS

Eqity Stores

PrOmary Maret

Secomda ry Market

Equity Linked Mutual Funds

PrimaryMarket

secondary Market

I CALLAMOTICE MOWE Y/ TERM MOWEY

{anerage on daily product basis)

i}
i}

Borrwings

tendings

Het bornowing

. LIGUIDITY SUPPORT A¥AILED FROM REY
{anerage on daly product basis) I
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